17 Writieh Answers

(@) afz &, @ GCHIT I9 FwT
gq fruff@ wes #1 9md@ #%F
AT IAF  FAFW F O FA
B F41 TuU0T FIT E;

(m) F@r a@ W WX R IR

el FT FTHET HIC FAR U
fratfa @sgi 1 oderled sq=aly-

SAE WY ; A

(x) afzer, @t @ avasg A
FIFIT F1 347 wfafegr § ?

AT {iT Thegre s wal
(e Fio WFTRT) (%) f,
T |

(@) & (v) wfeart fagras &
fafrer wifoas adwt & f@a
deq UsAt & quuw ¥ frgifa
feg wd &1 usw  gefEs
e BwE, wafas caeey ang)
T fe & fou «en frgifed @

4

Gap between the requirement and avails
ability of Blood

3654. SHRI §& S. AHLUWALIA : Will
the Minister of HEALTH AND TFAMILY
WELFARE be pleased to state :

(a) whether it is a fact that therc s
a substantia! gap between tbe requirement
and availability of biood for medical cure
in the country ?

(b) §f s0; what are the details thereol;
and

(c) what action Government propose to
take for an effective nation-wide' campnian
to educate people for donating blood and
collect adequate blood for medical purpeses
in the country;

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND) : (a) and (b) Yes.
Sir. As against the Annual estimated re-
quirement of 40 lakks units of bleod in
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the country the availability is only
‘l 15.5 lakh units.
(c¢) The National AIDS Control Pro-

gramme contains a comprehensive plan for
augmenting ihe availability of blood und
blood products by promoting voluntary
donation of blood as a popular movement
and by encouraging rational and efiicient
use of blood by education of medical
practitioners and setting up of component
separation facilities in 30 identified centres.

Training to Medical Staff for Rural Health
in Bikar

3655. SHRI 8. S. AHLUWALIA : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government have formula-
ted any plants for training grass-roots level
workers and para-medical staff ‘n ‘he State
of Bihar in order to meet the requirements
of rural health in the State;

(b) if so, what are the details thereof;
and

(c) if not, in what manner Government
propose to meet the requirements of rural
health in Bihar ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) (a) to (c¢) Training of
grassrcot level workers and para-medical
staff is an integral part of delivery of health
care. 33 Auxillary Nurse Mid-Wife Train-
ing Schools and 2 Lady Health Visitors
Training Schools 2re functioning in the
Staie to provide basic training. Four
Hezlth & Family Welfare Training Centres
szt up in the State Provide in-service train-
ing 1o health perscnnel. Effeciive utilisa-
tion of these facilities can meet the train-
ing requirements in the Stote.

Financial irregularities in T, B. Assccia-
tion

3656. SHRI RAM DEO BHANDARI :
Wiil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :.

(a) whether Government’s aftent'on hae
been drawn to the news-item appeared im
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the Hindustan Times, New Delhi, dated
the 9th June, 1992 under the caption “I.B.
Association on Warpath”;

(b) whether the T.B. Association of
India is collecting funds by way of dona-
tion and through sale of T. B, Seals, which
are exempt under 80G and 10 (22-A) of
.the Income-tax Act, 1961; if so, whether
Government propose to look into the alle-
gations of Financial Irregularities and take
‘action against those who may be found
guilty as this involves public money utilised
for personal gains; and

(c) whether Rules and Regulations, are
followed by the Association ?

THE MINISTER OF HEALTH AND
FAMILY: WELFARE (SHRY B SHAN-
KARANAND) : (a) Yes, Sir.

(b) and (c¢) Yes, Sir. The T. B. Asso-
_ciation of Indian generates funds through
donations and sale of TB seals. The
Chairman of the TB Association of India
has aoppointed an enquiry committee to
ook into the alleged irrcgularitics.

Running of Chemist Shops

3657. SHRI RAM DEO BHANDARI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government have made it
“ebligatory for an imdividual to have a
degree '/diploma in pharmacy for running a
Chemist shop in the country, if so, the
* deta’ls thereof alongwith the number of
" the chemist shops cancelled due to viola-
tio‘n/non-fulﬁlmcnvt of such condition;

(b) whether Government have any

- scheme to extend grants to institutes pro-

" viding pharmacentical  degrees /diplomas,

 if so, -the locations of such institutes in

© Uttar Pradesh and Union  Territory ef
Delhi; and

(c) the annual grant extended to such
institutes, institutewise during last three
vears alongwith the number of persons
trained therein ?

_ "THE MINISTER OF HEALTH - AND
" FAMILY WELFARE (SHRI B. SHAN-
;- KARANAND) : (a) No, . Sir, It is neces-
~8ary to employ a - ‘qualified. person’ as
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defined” under the Drozs and  Cosmetics
Rules, 1945 for a Chemisl’s shop.

(b) There is no such scheme- under this
Ministry.

(c) Does not arise.

Growth rate of Population

3658. MISS SAROJ KHAPARDE
Will the Minister of - HEALTH AND -
FAMILY WELFARE be pleased to state :

(a) whether it s a fact that the present
Tatural growth .rate of population of 1.95
Per cent is very high and that stabilisation
of populafion is a national prigrity; and

(b) if so, the details thereof and the
Steps Government propose to take im this
Tegard ?

. THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : (a) Yes, Sir.

(b) Population control has been identi-
fied as orie of the sjx key objectives in the
VIII Plan. An. Action Plan jis bging . ope.
rationalised by the State Governments/UTs
for promoting family planning.” Special
Schemes for implementation are being
taken up in demographically poor perform-
ing areas.
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